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(b) Government of India have al-
ready sought somc details and have
also suggested to the Goverrhent of
QGoa for carrying out feambility study
in order to examine their proposal

Itemg imporied from non-rubee
payment countries

5851 SHRI PRBHOGENDRA JHA:
Wil the Mimster of COMMERCE be
pleased to refer to the reply given to
Unstarred Question No 1600 on  the
28th Feruary, 1975, regarding in ports
from developed and rupee payment
countries and state

(a) whether 1n 1mporting at the
most competitive priceg care is taken
fo conserve foreign exchange by
glving preference to rupee payment
countries, if so, the broad features

thereabout, and

(b) the man itemg being imported
from non-rupee payment countries
which ean be available from countries
having relations of trade on rupee-
payment bams, the approximate
amount spent on such items in terms
of rupee and the causes for not
making efforts 1o replace the same by

rupee-payment import?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMERCE (SHRI
VISHWANATH PRATAP SINGH)
{a) and (b). Imperts mto the country
are allowed in sccordance with the
requirements of the economy and sub-
ject 1o the availability of resources
Imports from rupee payment coun-
tries are affected to conserve free
foreign exchange but are subject 1o
the considerations of availability, price
and quality of the goods Presently, a
sumber of raw materials, inter-me-
diate goods and finished manufactur-
ed items are being imported from the
non-rupse payment countries. During
the finencial yesr 1978-74

teaports
from the payaent  countries

TUpey
mmounted to Rs. 4804 croves,
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3933, SHRI SHRIKISHAN MODI:
SHRI P GANGADEB:
SHRI R, V, SWAMINATHAM:
SHRI D. D. DESAI:

Will the Minister of COMMERCE
be pleased to state:
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. THE DEPUTY MINISTER IN THE
OFf COMMERCE (SHRI
ANATH PRATAP SINGH):
a) and (b), Yes, Sir. During the
ndo-French Economic Commission’s
neeting held in New Delhi from the
ith March to 7th March, 1975, a re-
juest was made for assistance in the
field of market surveys in  France.
The French delegation agreed to re-
seive two Indian experts in such sec-
tors as diesel engines, electronic con-
trolling and measuring equipments
atc, The final choice will be made
pfter a preliminary study.
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Eaids to wnearth Black Money in
Bombay

5855 SHRI SARJOO PANDEY:
Will the Miister of FINANCE be
pleased to state

(a) whether the House of Shri P D,
Mitial, a famous builder of Bombay
was not raided under ‘Operation of
Builders Black Money and Unearthing’
in 1972-73;

{b) whether Government have re.
ceived any complaint in this regard;
and

(c) it so, what action has been
taken?

THE MINISTER OF STATE W
THE MINISTRY OF FINANCE (SHRI
PRANAB KUMAR MUKHERJEE):
(a) The house of Shri P. D. Mittal
was not searched during the course of





